File No.NHMHP-IDSP/1/2020-IDSP-Section-NATIONAL HEALTH MISSION-HP-Part(1)-2(4 3

National Health Mission _
SDA Compex, Kasumpti, Shimla-9 \%&5\0“ DIRECTOR I’N#@

Himachal Pradesh
19 MAR 2070

Dated:- Shimla-QL
New Shimia-9 GAR

ORDER
In exercise of the powers conferred by the Clause 3 of the
Himachal Pradesh Epidemic Disease (COVID-19) Regulations, 2020 notified vide
notification No.HFW-A-A (3)1/2020 dated 14-03-2020 under the Epidemic Disease
Act, 1897, and in continuation of the order issued vide notification bearing No.
NHMHP-IDSP/2020-IDSP-Section-NATIONAL HEALTH MISSION-HP-Part (1)-2526

dated 14 March, 2020, all International travellers in Himachal Pradesh shall be

henceforth kept in watch list as per the Clause 1 of the order mentioned ibid.

-sd/-
Additional Chief Secretary (Health) to the
Govt. of Himachal Pra S DIRECTOR
Endst. No. As above- dated:- Shimla-9, th @55\0 (N;,;%

Copy for information and necessary action to: 19MAR T

1. All Deputy Commissioners, Himachal Pradesh W Shimia-9 B
2. All Chief Medical Officers, Himachal Pradesh /

Special
Cum- Mission Director, NHM
Himachal Pradesh



